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INDIAN MI;SIZ)Ns ABROAD of tea cultivation in the important

 Dr. Satyawadi :
962,{ Shri Ramananda Das:
: | Shrimati Anusayabai Borkar :

Will the Prime Minister bc pleased
to state the number of persons be-
longing to Scheduled Castes and
Scheduled Tribes now working in the
various Indian Missions abroad in
diffcrent categories?

The Prime Minister and Minister
of External Affairs (Shri Jawaharlal
Nehru) : The required information is -
being collected and will be placed on
the Tablc of the House in due coursc

TEA INDUSTRY

963. Mulla Abdullabhai : Will the
Minister of Commerce and Industry
be pleased to state:

(1) how far the Tea Board has
been helpful in stabilising the Tea
Industry ; and

(b) the various fbrms of activitics
which enabled the industry to hold
its own cven during the last war and
thercafter?

The Minister of Commerce and
Industry and Iron and Steel (Shri
T. T. Krishnamachari) : (a) and (b)
Control over exports of tea and extcn-
sion of tea areas had been imposed
in India in pursuance of the provi-
sions of the International Tea Agrec-
ment which provided for the regula-
tion of exports of tea and extension

tea producing countrics.  The first
International Tea Agreement was sign-
ed in 1933. Thereafter it had been
renewed from time to time. This
agreement sought to. give stability te
the Teua Industry by adjusting produc-
tion to demand and ensuring a re-
munerative price for tea.

2. The activities of the Tea Board
and its predecessor, the Indian Tea
Market Expansion Board and the
Indian Tea Licensing Committee lay
largely in the regulation of exports of
tea from India and of the extension
of cultivation of tea.

3. The Indian Tea Licensing Com-
mittee had been carrying on propa-
ganda for increased consumption of
tea in India sincg its inception in 1903,
This propaganda was, later on, ex-
tended to foreign countries. At pre-
sent. the Tea Board besides regulat-
ing cxports and cultivation, carries out
also propaganda for increased con-
sumption of tea.

4. The Tea Board was constituted
with effect from Ist April, 1954. Since
its inception, the Board has been ren-
dering useful service to the Tea In-
dustry generally. On the recommen-
dation of the Board. Government re-
vised the sytem of export duty on tea
and introduced a slab system with a
view to correlating the duty with the®
current level of prices. 1In order to
give an incentive to better produc-
tion, rules regarding crop basis werc
revised enabling the producers to take





